[LIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF NOVEMBER-2024

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
ROOM REGISTRAT NAME VS
ION RESPONDENT FRAMINLISTING AFFIDAVI AFFIDAVI WRITTEN ORAL  OTHER

NAME G THEOF T OFT OFARGUMEN ARGUME STAGES/H
ISSUES WITNESSE EVIDENCE WITNESS TS NTS EARING
S ES DATE

ISH. SANJEEV KU. 1301, [Suit forCS COMM-07.11.2022 [BALAJI =~ |--—-- 23.11.2024 [23.11.2024 [23.11.2024 [21.12.2024 [21.12.202 |------—-
IAGGARWAL, DISTRICT] [Extension [Recovery [2463/2022 [FRIEGHT K
WUDGE (COMMERCIAL Block, Tis| ISOLUTIONS VS|
ICOURT)-01 [Hazari [FAST
(Courts, [FORWARD
[Delhi [LOGISTICS
[PVT. LTD.
1301, [Suit folCS COMM-+05.06.2024 PAI PRAKASH|------ 2.12.2024 [11.12.2024 [12.12.2024[23.12.2024 [23.12.202|----
[Extension [Recovery 88/2024 [KAUSHIK VS|
[Block, Tis| [THE ORIENTAL
[Hazari INSURANCE
ICourts, ICO. LTD.
Delhi
2 [SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM) [5137/2021 |04.12.2024 [HARSH CLEAN[18.11.20 [27.11.2024 [27.11.2024 [02.12.2024}21.12.2024 [14.01.202
[DISTRICT JUDGE| [DHAN PVT LTD [24 9.12.2024 [09.12.2024 |& 5
I(COMMERCIAL COURT)-02 03.12.2024
12.12.2024
&
[13.12.2024
1306 ICS (COMM) [1030/2024 [18.09.2024 [PANKAJ 21.11.20 [30.11.2024 [30.11.2024 [06.12.2024}10.01.2025 [17.01.202
ISHARMA  VS4 [13.12.2024 [13.12.2024 [19.12.2024 5
IMCD
1306 ICS (COMM) [642/2024  [28.05.2024 [KARANDEEP [21.11.20 [30.11.2024 [30.11.2024 [10.12.2024[18.01.2025 [21.01.202
[PAHWA VSi24 18.12.2024 [18.12.2024 [23.12.2024| 5
[KARTWALA
[HOME STYLES|
JAND FASHIONS|
[P LTD
1306 ICS (COMM) [659/2024 [30.05.2024 [IG 23.11.20 [07.12.2024 [07.12.2024 [12.12.2024 [18.01.2025 [28.01.202)
[ENTERPRISES |24 21.12.2024 [21.12.2024 [23.12.2024| ]
S SHUBH|
ILAXMI  BABY]
"ARE
1306 ICS (COMM) [513/2024 25.04.2024 [SIR GANGA[R25.11.20 [07.12.2024 |07.12.2024 [16.12.2024[31.01.2025 [04.02.20
RAM 24 04.01.2025 /04.01.2025 |07.01.2025] 25
[HOSPITAL V¢
JARUN KUMAR]
PAIN
I3 [SH. ILLA RAWAT, DISTRICT|CENTRAL 1303, [Suit fory79/2024  [19.04.2024 [PRACHI(INDIA)13.11.20 [13.12.2024 [17.12.2024 [08.01.202 [10.01.2025 [21.01.202
WUDGE, COMMERCIAL [Extension [Recovery [PVT. LTD VS_24 5 I5
ICOURT-03 [Block, Tis| IMOTHER
[Hazari IMARY PUBLI(
(Courts, [HIGH SCHOOL
IDelhi
4 MS ANIL KUMAR SISODIA,CENTRAL 1304 [TRADE ICS (COMM)+28.03.2022 [MONSTER 06.11.20 [PE- BEFORE [BEFORE [BEFORE- [17.12.202 [NIL
IDISTRICT JUDGE, [EXTENSIO [MARK l062/2022 [ENERGY o4 7.11.2024 [PE- IDE- h7.12.2024 W4
ICOMMERCIAL COURT-04 IN  BLOCK]| ICOMPANY VS| IAND [27.11.2024 [09.12.2024)
[THC [KRISHNA 28.11.2024
IDELHI [TRADING CO. & IDE-
IORS/ 09.12.2024
1304 IRECOVERY [CS 13.05.2024 TVEK 18.11.20 [PE- [BEFORE [BEFORE [BEFORE 8.01.202NIL
[EXTENSIO COMM)588 [TRADING 24 [04.12.2024 [PE- IDE- 108.01.2025 |5
IN  BLOCK| 2024 ICOMPANY V/S| X 04.12.2024 [16.12.2024
[THC ISHREE 5.12.2024,
[DELHI IVINAYAK 6.12.2024
ICONTAINERS IAND DE-|
16.12.2024
AN
04 [RECOVERY [CS(COMM)1 [01.06.2024 [MUKESH 21.11.20 [PE- BEFORE [BEFORE [BEFORE [11.02.202 [NIL
[EXTENSIO Ko3/2022 IBANSAL V/S4 [16.01.2025 |PE- IDE- 11.02.2025 |5
[N BLOCK] IM/S PRINT] IAND 16.01.2025 [30.01.2025]
[THC ILAND INDIA [17.01.2024
[DELHI IDE-
0.01.2025
D
I5 [SH. MANOJ KUMARICENTRAL INIL
[IDISTRICT JUDGE|
I((COMMERCIAL COURT)-05
6 |[SH. NIKHIL CHOPRA, DJ|CENTRAL Z500) ICS (COMM) [154/2024 25.01.2024 [SHISHPAL VShi9.11.20 [PE- [11.11.2024 04.02.202 [11.02.2025 [11.02.202 [NA
ICOMM-06 TIS HAZRI COURT]| IMCD & ANR. |24 28.01.2025 5 b
ICENTRAL DELHI I




DISTRICT COURT CASE E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGL NAME VS

Kuio ICS (COMM) [340/2024 [07.03.2024 AVITA 04.11.20 [PE- [23.01.2025 [04.02.202 [19.02.2025 [19.02.202[NA
JAGARWAL VS. [24 23.01.2025)) 5 5
IM/S. SEHGAL 24.01.2025
ISONS & ORS. &
25.01.2025
k10 ICS (COMM) |4439/2021 [30.10.2021 [M/S. KAZINj04.11.20 |PE- 18.12.2024 [13.01.2025[27.01.2025 [27.01.202|NA
[TRADING PVT|24 18.12.2024 5
ILTD. VS| 19.12.2024
[MOHD. &
IDANISH 20.12.2024
7 [SH. MUKESH KUMARICENTRAL 02 ICS(COMM) [611/2024 18.05.2024 [SURYA ROSHNI04.10.20 15.01.2024 [30.01.202]
GUPTA, DISTRICT JUDGE,| ILTD. VSi4 5
ICOMMERCIAL COURT-07 JOPTOLED
[ENERGY PVT|
[LTD.
18 [SH. GORAKH NATH|CENTRAL |[NIL
[IPANDEY, DISTRICT JUDGE,|
ICOMMERCIAL COURT
9 [SH. DEEPAK GARG,|/CENTRAL [309 THIRD|CS (COMM.) [CS/COMM./ [18-03-2024 [SBI Vs Mohd11.11.202|PE TTHIN ITHIN Jon requestjon
IDISTRICT JUDGE,| IFLOOR 376/2024 IParvez  Abedinlq 02.12.2024 [TWO TWO lafter therequest
ICOMMERCIAL COURT-09 [EXTENTIO [Propreitor Off EEKS EEKS |eonclusion [after the]
IN BLOCK JAxis Creation f evidene [conclusio
of
levidene
1309 THIRDICS (COMM.) [CS/DJ/591/2[24-08-2021 [MOHD. IQBAI}j18.11.20 [PE TTHIN ITHIN Jon requeston
[FLOOR 21 IQURESHI@ 24 23.12.2024 [FOUR [FOUR lafter therequest
[EXTENTIO IMOHD IQBAL DE WEEKS EEKS [conclusion fafter the|
IN BLOCK Vs MOHD| [15.01.2025 of evidene [conclusio
INADEEM of
IQURESHI levidene
1309 THIRDICS (COMM.) [CS/COMM./ [03-06-2024 [Mr Sanjay Gupta19.11.20 [PE TTHIN ITHIN fon requeston
[FLOOR 678/2024 s Municipali24 10.12.2024 [TWO TWO fter therequest
[EXTENTIO ICorporation  Of| EEKS [WEEKS [conclusion fafter thel
IN BLOCK IDelhi of evidene fconclusio
of
levidene
1309 THIRDICS (COMM.) [CS/COMM./ [06-10-2022 PAGDISH 26.11.20 [PE ITHIN [WITHIN fn requeston
IFLOOR [2285/2022 ISACHDEVA Vs24 8.01.2025[TWO TWO lafter therequest
[EXTENTIO ISS MOTA| EEKS  [WEEKS fonclusion [after the]
IN BLOCK ISINGH MODEL f evidene [conclusio
ISENIOR of
ISECONDARY levidene
[SCHOOL
1309 THIRDICS (COMM.) [CS/COMM./ [13-01-2023 [M/S. 27.11.20 [PE TTHIN ITHIN Jon requeston
[FLOOR 189/2023 INTELLIGENT |24 18.12.2024 TWO TWO lafter therequest
[EXTENTIO [HOMEWARE V: EEKS EEKS [conclusion fafter the|
IN BLOCK IM/S ALY f evidene [conclusio
IROUNDER of
IFACTORY levidene
1309 THIRDICS (COMM.) [CS/COMM./ [28-09-2024 [Varuna Verma?27.11.20 [PE TTHIN ITHIN Jon requeston
[FLOOR 1073/2024 Vs Municipali24 [16.12.2024 [FOUR [FOUR fter therequest
[EXTENTIO ICorporation  of| EEKS EEKS [conclusion fafter the|
IN BLOCK IDelhi of evidene fconclusio
In  of
levidene
1309 THIRD(CS (COMM.) [CS/COMM./ [22-07-2024 [Anubhav 19.11.20 [PE TTHIN ITHIN jon requeston
[FLOOR [788/2024 Vadhwa Vsi24 10.12.2024 [FOUR [FOUR fter therequest
[EXTENTIO Municipal EEKS |WEEKS [conclusion f[after the
IN BLOCK ICorporation  Of| of evidene fconclusio
IDelhi of
levidene
o [SH. AJAY PANDEY,/CENTRAL [307 ICivil S I31-05-2023 [SH. SHASHI}--- - F--- - --- --- F---
[DISTRICT JUDGE), COMM)/88 [PAL SHARMA
ICOMMERCIAL COURT l5/2023 Vs
DAV COLLEGE|
IMANAGING
ICOMMITTEE
11 SH. S.S RATHI, DISTRICTICENTRAL [310 ICS (COMM) [CS (COMM)/91624-08-2024 [MOHD FAHIM|04.11.20 [ ILC |As pey
WUDGE, COMMERCIAL s M/Si24 lappointed forder,
ICOURT JORIENTAL ffor [parties  tof
INSURANCE levidence  [file list off
ICOMPANY LTD| recording [witnesses,
JAND ANR fif any,
ithin 15
£
310 ICS (COMM) [CS (COMM)/843103-08-2024 [PUNEET 13.11.20 | F F
IGOYAL Vo4
IMOHAN
TRADING  CO|
JAND ORS
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DISTRICT COURT

ROOM

CASE TYPE

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGL

1310 ICS (COMM) [CS (COMM)/551j02-05-2024 [CANARA BANK07.11.20 [ [LC |As pe!
s AMEETAP4 ppointed jorder,

JAIN ffor [parties  tof
levidence  ffile list off
recording  [witnesses,

if any,

ithin 15|

- £
1310 °S (COMM)  [CS (COMM)/542120-12-2021 [PRABODH [11.11.202} ILC lAs pey

[TTIWARI Vsl lappointed jorder,

IMUNICIPAL ffor [parties  t

ICORPORATION levidence  [file list off

JOF DELHI AND| recording [witnesses,

JANR if any,

ithin 15
£
10 ICS (COMM) [CS (COMM)/818j27-07-2024 HPATIN 11.11.202 ILC |As pey

ISHARMA \E" lappointed jorder,

JAMIT OBEROI ffor [parties  ta
levidence  [file list off
recording  [witnesses,

if any,
ithin 15
£
1310 ICS (COMM) [CS (COMM)/354[12-03-2024 [Smt Neeraj11.11.202f [LC -
INagpal 23 ppointed
[Proprietor  Of| ffor
/s Arjun| levidence

[Enterprises V| recording

ISmt Nimmi Garg

[Proprietor  Of|

fle  Duia Gl

1310 ICS (COMM) [CS (COMM)/160f26-04-2021 [[CICI Bank Vsi2.11.20 ILC IAs pe!

ISUSHIL SINGH [24 lappointed forder,
ffor [parties  t
levidence  [file list off
recording [witnesses,

if any,
ithin 15
d £

10 S (COMM) [CS (COMM)/399{08-10-2021 [PRAN NATHji2.11.20 | ILC |As peq]

IMEHTA Vs M/S24 lappointed jorder,

ICRI LIMITED ffor [parties  t
levidence  [file list off
recording [witnesses,

if any,

ithin 15
£

1310 ICS (COMM) [CS (COMM)/14524-01-2024 [M/s Taurus{12.11.20 | ILC |As pey]
|Apparels Pvt Ltdi24 lappointed jorder,

s Santosh| ffor parties  t

[Yadav Prop Of] levidence  [file list off

IM/s Kens: recording [witnesses,

IManufacturing if any,

|And Trading Co ithin 15

£
1310 ICS (COMM) [CS (COMM)/961{28-03-2022 [RAJEEV GUPTAl13.11.20 [LC |As pe:
s ROAD ASIAR4 ppointed jorder,

JAUTO SPARE ffor [parties t

IPARTS levidence  ffile list off
recording  [witnesses,

if any,

ithin 15|

- £
1310 ICS (COMM) [CS (COMM)/362114-03-2024 [Woodland (Aeroj13.11.20 ILC |As pey

Club) Pvt. Ltdjeq lappointed forder,

s Montosa| ffor [parties  t

[Lifestyle An levidence [file list off

JAnr recording [witnesses,

if any,

ithin 15
£

10 ICS (COMM) [°S (COMM)/56907-05-2024 [ARUN BANSAI}j19.11.20 [PE- F |As pey
s BAROT]24 03.12.2024 rder,

ANISHBHAT [parties  t

IPRAVIN ffile list of

ICHANDRA itnesses,

if any,

ithin 15
£

1310 ICS (COMM) [CS (COMM)/801i24-07-2024 |GAUTAM 19.11.20 ILC |As pe:

IGULATI Vs M/s24 ppointed jorder,

[ECOGREEN ffor [parties  t

IJENVIROTECH levidence [file list off

ISOLUTIONS recording  [witnesses,

ILTD. if any,

within 15|
£

1310 ICS (COMM)  [CS (COMM)/801f24-07-2024 JGAUTAM 19.11.20 [ ILC |As pe!
IGULATI Vs M/s24 lappointed forder,

COGREEN ffor [parties  tof

NVIROTECH levidence  ffile list off

\OLUTIONS recording [witnesses,

TD. i any,

within 15|

d

1310 ICS (COMM) [CS (COMM)/801}24-07-2024 |GAUTAM 19.11.20 [ ILC |As pey
ULATI Vs M/sl24 lappointed jorder,

COGREEN ffor [parties  tof

IENVIROTECH levidence  [file list off

ISOLUTIONS recording [witnesses,

ILTD. fif any,

ithin 15
£
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DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT NAME VS

1310 ICS (COMM) [CS (COMM)/801}24-07-2024 |GAUTAM 19.11.20 | ILC |As pel
ULATI Vs M/si24 ppointed jorder,
JECOGREEN ffor parties  tof
[ENVIROTECH levidence  ffile list off
ISOLUTIONS recording  [witnesses,
ILTD. if any,
ithin 15|
P £
1310 >S (COMM)  [CS (COMM)/819127-07-2024 [M/s BEAUTY|20.11.20 | ILC lAs pey
JART 24 lappointed jorder,
IPRINT(INDIA) ffor [parties t
IPVT. LTD V: levidence  [file list off
JAKASH  JAIN| recording [witnesses,
IPROP. M/s D R| if any,
[TEXTILES ithin 15
£
10 ICS (COMM) [CS (COMM)/104119-09-2024 [PRAMOD DASSP21.11.20 ILC F
[KHANNA 24 lappointed
IPROP. OF M/: ffor
ISPA NIPUN| levidence
INTERNATION recording
AL Vs M/
ALPHA TOYQ|
o
1310 ICS (COMM) [CS (COMM)/716j01-07-2024 [BATHLA 21.11.20 | [LC o
[TELETECH 24 ppointed
[PVT. LTD. V: ffor
ICARIANO levidence
[TELETECH recording
[PVT. LTD.

12 [SH. RAVINDER BEDL/CENTRAL NIL
IDISTRICT JUDGE,|
ICOMMERCIAL COURT

13 [SH. SANJEEV KUMAR|CENTRAL |[NIL
ISINGH, DISTRICT JUDGE,

ICOMMERCIAL COURT
14 SH. ASHUTOSH KUMAR,WEST S ICS 27-09-2023 [HARISH o5-11-  [Nil INil il il il il
IDISTRICT JUDGE COMM)/712 IKUMAR 2024
I((COMMERCIAL COURT) 2023 IMEHNDIRATT
A Vs M/S
[EXTRA VALUE
IRETAIL
[PRIVATE
hivrren an
S ICS 27-09-2023 [M/S HIGH|06-11- [Nil INil il il il il
COMM)/717 ISPIRIT  EXIM|2024
2023 IPVT LTD Vi
ISRP
IBREWERIES
[PRIVATE
ILIMITED AND|
1IN
lcs ICS 13-09-2024 [SHEETAL 2o-11-  |Nil INil il il il il
COMM)/80 [HANDA  ANDf024
/2024 JANR Vs AMIT
JARORA
15 [MS. HEMANI MALHOTRA,WEST ICS COMM ICS COMM/05.03.2024 [STATE  BANKI25.11.20 [15.12.2024 [07.12.2024 [07.12.2024}- - |-
[DISTRICT JUDGE [222/2024 IOF INDIA VS_24
I((COMMERCIAL COURT)-02 INOD KUMAR]
RAJU
ICS COMM ICS COMMJ1.05.2024 [PARVEEN 28.11.20 [28.11.2024 [28.11.2024 [08.01.202 |- - -
W74/2024 [KUMAR 24 23
[KANSAL \E|
IDEVENDER
[KAUR BHURJI
16 SH. DIG VIJAY SINGH,'V_VEST INIL
IDISTRICT JUDGH

((COMMERCIAL COURT)-03

7 SH.  SANJAY  JINDAL|WEST INTL.
IDISTRICT JUDGH
((COMMERCIAL COURT)

18 |SH. AJAY GUPTA, DISTRICTWEST INTL,
DUDGE (COMMERCIAL

ICOURT)
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DISTRICT COURT . DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGIL NAME VS

19 ([SH. NARESH KUMAR ST INIL
[MALHOTRA, DISTRICT]

WUDGE (COMMERCIAL
ICOURT)

20 (SH. ANURAG SAIN,/NEW DELHI [t ICS(COMM) |527/2023 06.10.2023 [M/S 05.11.20 WITHIN ITHIN [NOT [DATE NOTDATE [FINAL
IDISTRICT JUDGE| ICOMPLETE 24 IONE IONE [FILED IGIVEN INOT IARGUMEN|
((COMMERCIAL COURT)-01 IDEWATERING EEK EEK IGIVEN [T/

ISYSTEMS PVT| [28.02.2025
ILTD. VS. MR KR
ICONSTRUCTIO
IN AND|
InnerrroIne
ICS(COMM) 81/2024 27.04.2024 [MR. PRADEEPj18.11.20 WITHIN ITHIN [NOT IDATE NOTDATE [FINAL
IKALRA 24 IONE IONE [FILED IGIVEN INOT IARGUMEN|
IPROPRIETOR WEEK EEK IGIVEN [T/
IOF M/S 106.02.2025
ORLD WIDE|
IGRAPHICS Vs
ISAT
ODAODR ATTAN
ICS(COMM) [106/2022  j12.01.2022 [M/S. DSV AIR[21.11.20 WITHIN ITHIN |[NOT IDATE NOTDATE  |[FINAL
JAND SEAl24 IONE IONE [FILED IGIVEN INOT IARGUMEN|
[PRIVATE WEEK EEK IGIVEN [T/
[LIMITED Vi [14.01.2025
IBALAJI CORK
ICS(COMM) 5/2024 18.01.2024 |CANARA BANK23.11.20 WITHIN ITHIN [NOT IDATE NOT|DATE [FINAL
s M/S IHDp4 NE NE IFILED IGIVEN INOT IARGUMEN|
ISALES EEK EEK IGIVEN [T/
[14.01.2025
ICS(COMM)  |231/2024 05.03.2024 [M/S 27.11.20 WITHIN ITHIN [NOT IDATE NOT|DATE [FINAL
[HIMALAYA 24 IONE IONE [FILED IGIVEN INOT IARGUMEN|
ICOMMUNICATI]| EEK EEK IGIVEN [T/
IONS PVT. LTD| [05.03.2025
s M/S THE
INEW INDIA|
JASSURANCE
Q_1Tn
ICS(COMM) Q11/2024 09.05.2024 [MERINO 130.11.20 WITHIN ITHIN [NOT IDATE NOT|DATE  [FINAL
[INDUSTRIES |24 IONE IONE [FILED IGIVEN INOT IARGUMEN|
[LTD. V WEEK EEK IGIVEN [T/
IGARUDA [22.01.2025
ICONSTRUCTIO
IN AND|
[ENGINEERING
Iovr 1T

21 [SH. VIDYA PRAKASH,/NEW DELHI |25 ICS (COMM.) 279 /2024 [22.03.2024 [PRAYAG [20.11.20 WITHIN ITHIN [NOT IDATE NOT|DATE MISC.
[DISTRICT JUDGE| IPOLYTECH 24 NE NE IFILED IGIVEN INOT IAPPREAN
((COMMERCIAL COURT) IPRIVATE LTD WEEK EEK IGIVEN [CE

Vs 24.02.2025
SHELL
ICOLOURS AND|
ICHEMICALS
ICS (COMM.) [393 /2023 [10.07.2023 [|SKYWAYS AIRI20.11.20 WITHIN ITHIN [NOT IDATE NOT|DATE IMISC.
ISERVICES PVT/24 IONE IONE [FILED IGIVEN INOT IAPPREAN
ILTD. EEK EEK IGIVEN [CE
Vs [17.01.2025
G-MASS|
ILOGISTICS
\PVT. LTD.
ICS (COMM.) |727/2022 [24.08.2022 [B. L. AGRQO30.11.20 WITHIN ITHIN [NOT IDATE NOTDATE IMISC.
INDUSTRIES |24 IONE IONE [FILED IGIVEN INOT IAPPREAN
ILIMITED WEEK EEK IGIVEN [CE
Vs [09.04.2025
NURRISH]
\ELITE
IDIVERSITIES
Lip

22 [SH. VINEETA GOYAL,/NEW DELHI |[NIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03

23 [MS. SAVITA RAO, DISTRICT|SOUTH INIL
WUDGE(COMMERCIAL
ICOURT)

24 [MS. ANURADHA SHUKLASSOUTH INIL
[BHARDWAJ, DISTRICT|
WUDGE(COMMERCIAL
ICOURT)

25 [SH. SANDEEP YADAV ISOUTH




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGISTRAT NAME VS
26 (SH. SANJEEV KUMARISOUTH INIL
ISINGH, COMMERCIAL
ICOURT
27 (SH. LOKESH KUMARSSOUTH o, NewCS/COMMER [CS/COMM/3[13-01-2023 [PANASONIC  [15-01- [ 109-10- F F I 6-12-2024
ISHARMA, DISTRICT] ICourt ICIAL 13/2023 ILIFE 2024 2024
WUDGE(COMMERCIAL Block-IT ISOULUTIONS
ICOURT) [INDIA P. LTD|
S AMIT|
[ENTERPRISES
ko,  New/CS/COMMER [CS/COMM/3[27-11-2019 |ASHISH 19-02- | [24-04- F F - [10-12-2024
(Court ICIAL B4/2019 JAGGARWAL VS2024 2024
Block-IT /S RACING|
[PROMOTIONS
[P. LTD.
ko, NewCS/COMMER [CS/COMM/6[24-11-2022 [M/S  POTHOS]21.02.20 [26-04- S - I 17-12-2024
(Court ICIAL 60/2022 ISOLUTIONS VSp24 2024
[Block-IT M/S D. K|
ICHEMICALS P/
ILTD
ko, NewCS/COMMER [CS/COM/12/|04-01-2022 [MERCHANTS [22-02- [ 130-04- S F - [13-01-2025
ICourt ICIAL 2022 ICOURIER Pl2o24 2024
Block-11 ILTD. VS SURYA|
ICARGO
ko, New|CS/COMMER [CS/COM/65 [19-11-2022 [STATE  BANK[28-02- [ F F - F [23-01-2025
ICourt ICIAL /2022 IOF INDIA VSl2024
Block-IT IRAJ KUMAR
o, New[CS/COMMER [CS/COM/60 [26-08-2023 [V 130-05- | - s - - [13-01-2025
[Court ICIAL /2023 ICOMMUNICATI[2024
Block-IT JION VS JAKSON|
ILTD.
ko, New|CS/COMMER [CS/COM/38 |08-06-2023 [M/S NLMKpo-o7- | - - - - l05-02-
ICourt ICIAL l2/2023 [INDIA SERVICE2024 2025
Block-IT ICENTER \E|
[POSCO
[POGGENAMP
JELECTRICAL
ISTEEL
o, New|[CS/COMMER [CS/COM/23 |04-09-2024 [M/S PUNAMlo3-07- [ [28-10-2024F F - l07-02-
ICourt ICIAL k/2020 [PRIYADARSHI [2024 2025
Block-1T INI VS AMMAD
[ULLAH
ko,  New/CS/COMMER[CS/COM/54 [27-09-2023 JAKMY 25-09- | [26-11-2024 | - - 18-12-2024
ICourt ICIAL l/2023 [BUILDCON  Pleo24
Block-IT ILTD. VS SM(
[ENTERPRISES
IP. LTD.
28|SH. LAL SINGH, DISTRICTSOUTH-EASTNIL
WUDGE
29 [MS. NEELAM SINGH,[SOUTH-EAST NIL
IDISSTRICT JUDGE
I30|SH. AJAY KUMAR JAIN ISOUTH-EAST [NIL
131 [MS. ANU GROVER BALIGA [SOUTH-EAST |21 ICOMMERCIA[CS DJ /4537 ISH. k5560 145583 - - - - [PE:-
IL SUIT 971/21 [HARVINDER l02.12.24,0
ISINGH Vs. SH| 13.12.24,04.
IMAN MOHAN| 12.24
ISINGH [DE:-
[10.12.24,11.
12.24 AND|
YA




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
REGISTRAT NAME

ISKIN CLINIC

132 |SH. BHUPESH KUMAR ISOUTH-EAST|NIL

133MS. NEERA BHARIHOKE,SOUTH-EASTNIL

IDISTRICT
VUDGE(COMMERCIAL
ICOURT)

B4[MS. NIRJA BHATIA[SOUTH-EAST|NIL
IDJ(DIGITAL)-07, SOUTH|
[EAST DISTRICT,

135 [SH. RAJ KUMAR TRIPATHI,(SOUTH-EAST NIL

IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

136 |[SH. PITAMBER DUTT,[EAST 12 [RECOVERY [131/2024 23-04-2024 [SANGI HEALTH[30-11- |- k. k. k. P.E.20-12-
[IDISTRICT JUDGH ICARE OPC2024 2024 D.E.-|
((COMMERCIAL COURT) [PVT.LTD. VS| l07-01-

IGUPTA MULTI| 2025,
ISPECIALITY [FINAL
[HOSPITAL IARGUMEN|
[T-20-01-
2025
12 [RECOVERY [178/2024 05-06-2024 [SHREE BALAJI22-11- P.E11-12-
JOVERSEAS VSJ2024 2024 D.E.-
WELL COAT| [20-12-
ISHINE IND| 12024,
[PVT. LTD [FINAL
IARGUMEN|
[T-08-01-
2025
12 IRECOVERY [206/2024  [12-07-2024 [M/S 20-11- P.E.24-12-
[LABOURNET [2024 2024 D.E.-|
ISERVICES 13-01-
INDIA 2025,
[PVT.LTD. VS| [FINAL
IM/S SGTBH| IARGUMEN|
[ELECTRO [T-24-01-
[PVT.LTD. 2025

37MS. RUBY ALKA GUPTA,EAST 101 [CS Comm [165/2022 25-05-2022 [ANIL 11-11- 15 dayse WEEKS2 WEEKSH 10-03-

IDISTRICT JUDGE| ICHAUDHARY [2024 ffrom order [PRIOR TO[PRIOR TO| 2025

((COMMERCIAL COURT) S NISHA| [DATE OFDATE OH
[BIJALWAN IPE (PE-27-PE (PE-27

l01-2025) [01-2025)
101 ICS Comm l105/2024 22-03-2024 [M/S NEWji3-11-  f15 dayse WEEKSp WEEKSH 17-03-
[TRACK 2024 ffrom order [PRIOR TO[PRIOR TO 2025
[INTERNATION IDATE OFDATE OH
AL AUTO| IPE (PE-30PE  (PE-
IMOTIVE  PVT| l01-2025) [30-01-
ILTD. VS M/ [2025)
IBASANT
ICARDICATADRS
1o1 ICS Comm K400/2023  [20-10-2023 [M/S THE26-11- [15 dayse  WEEKSp WEEKSH l24-03-

IPANCHAL 2024  [from order [PRIOR TO[PRIOR TO| 2025
JENGINEERS [DATE OFDATE OH
IAND IPE (PE-10-PE (PE-10
[FABRICOTOS 2-2025) 2-2025)
S M/S G&G
[NFRATECH
NT LT

3_8|§H. SANJEEV KUMAR|NORTH-EASTR01 il ICS 25/22 ODAY TEA[06.11.20 WITHIN 10[YES [NO 3 DAYYTO BE30-11-2024
[MALHOTRA, DISTRICT] COMMERCI ILIMITED  VS|24 IDAYS IPRIOR TOHEARD |- P.E. 19
WUDGE (COMMERCIAL)-01 IAL)/CIVIL ANOJ GARG [FINAL N 24-f12-2024 -

JARGUMEN [12-2024 [D.E. 24-12]

T 2024 -
[FINAL
IARGUMEN|
TS




DISTRICT COURT
ROOM

E CASENO. DATE

OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
NAME VS

2 ICS [79/23 ISMT. BEENAJ07.11.20 WITHIN 10 12.12.2024
COMMERC] TRIPATHI  VSjf24 IDAYS [PRIOR TOHEARD |- P.E.
IAL)/CIVIL ISH. VIJAY| [FINAL N  30-16.01.2025
[BANSAL JARGUMEN |o1-2025 |- D.E|
T [30.01.2025
-  FINAL
JARGUMEN|
[r's
I3 ICS KHa/24 [HINDUJA [11.11.202[WITHIN 10[YES INO DAYYTO BE09.12.2024
COMMERCI [HOUSING 28 IDAYS [PRIOR TOHEARD |- P.E.
IAL)/CIVIL [FINANCE LTD| [FINAL JION [20.12.2024
S. AMIT| JARGUMEN [14.01.202 |- D.E|
[KUMAR T ] 14.01.2025
-  FINAL
IARGUMEN|
[r's
28 ICS I54/24 “HANDRASEK [11.11.202]WITHIN 10YES INO DAYYTO BE09.12.2024
COMMERC] [HARA PHARMAY IDAYS [PRIOR TOHEARD [~ P.E.
IAL)/CIVIL [PVT. LTD VS| [FINAL JION [20.12.2024
ISUNITA DEV]| JARGUMEN [14.01.202 [~ D.E|
[PROP OH T 5 14.01.2025
EDICYL -  FINAL
[PHARMA IARGUMEN|
[r's
5 ICS [79/24 IMOHD IDREES9.11.20 WITHIN 10YES [NO DAYYTO BEj10.12.2024
COMMERCI S. DEEPSR24 IDAYS [PRIOR TOHEARD |- P.E.
IAL)/CIVIL IMANNNIQUINS| [FINAL JION 7.01.2024
JARGUMEN [22.01.202|— D.E|
T ] [22.01.2025
-  FINALY
JARGUMEN|
[r's
6 ICS [78/24 [PARO 22.11.20 WITHIN 10[YES INO DAYYTO BEo07.12.2024
COMMERC] UTHREJA VSj24 IDAYS [PRIOR TOHEARD [~ P.E.
IAL)/CIVIL [RANDHIR [FINAL ION [23.12.202.
[KUMAR JHA JARGUMEN [13.01.202 [~ D.E|
T o [13.01.2024
-  FINAL
IARGUMEN|
[r's
139 |SH. BRIJESH KUMAR GARG [SHAHDARA [301, New/CS(COMMER [Framing [Listing  ofiAffidavit ofjAffidavit offWritten IOral Other
ICourt ICIAL) the itness  [Evidence itness JArguments [Argument|Stages/Hea
[Building lissues s ring Date
1301, NewCS(COMMER [CS(COMM) |07-08-2023 |[CANARA BANK06.11.20 [Not Filed [Not Filed [Not Filed [NO INO [PE
ICourt ICIAL) 1393/2023 s KULDEEP  [24 k.12.2024
Building &
05.12.2024,)
IDE
[11.12.2024
&
[12.12.2024,
18.12.2024
IF/A
1301, NewCS(COMMER [CS(COMM) [04-06-2024 [M/s Millennium08.11.20 [Not Filed [Not Filed [Not Filed [NO INO [F/A
(Court ICIAL) 338/2024 IConcrete Vsi24 [21.12.2024
Building [Krishan Kumarj
ISingh
1301, NewCS(COMMER [CS(COMM) [22-01-2024 [Mr. Pawanf12.11.20 [Not Filed [Not Filed [Not Filed [NO INO [PE
ICourt ICIAL) 163/2024 IGupta Prop. ofi24 102.12.2024
Building IShri Balaj &
[Traders Vs Sh| l03.12.2024
|Aakash
Chaudhary Prop) 12.12.2024
f M/s Aakasl [F/A
Mo ds.
1301, NewCS(COMMER [CS(COMM) [09-05-2024 [Narender Kumarj13.11.20 [Not Filed [Not Filed [Not Filed [NO INO [PE
(Court ICIAL) 274/2024 s Chaman Lal [24 16.12.2024,
Building IDE
[17.12.2024,
23.12.2024
[F/A
1301, NewlCS(COMMER [CS (COMM)22-05-2024 [Kamal Kumar Vg20.11.20 [Not Filed [Not Filed [Not Filed [NO INO IPE
(Court ICIAL) 1301/2024 [Padmawati ¥ 12.12.2024
[Building [Handloom
[Private Limited
1301, NewCS(COMMER [CS (COMM)}24-08-2024 [Suresh Kumarj27.11.20 [Not Filed [Not Filed [Not Filed [NO INO [PE
ICourt ICIAL) k48/2024 |Sharma Vsi24 18.12.2024
Building |Akshit Jain &
[19.12.2024,
[DE
[20.12.2024
&
21.12.2024,
[13.01.2025
[F/A




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGI NAME VS
4o [MS. KIRAN BANSAL,SHAHDARA [ROOM NOICOMMERCIA cs commj02-09-2023 [PERFECT 07.11.20 S S S INO- INO [F/A13.12.2
IDISTRICT JUDGE), 208 IL k48/2023 [NSULATION |24 24
I((COMMERCIAL COURT) s DD
[NFRAVENTUR
[E PVT LTD
[ROOM NO|ICOMMERCIA s commf23-11-2023 [Satnam  Globaljo8.11.20 [NOT INOT INOT INO- INO IPE/05.12.2
1208 IL 592/2023 [[nfraprojects ¥ IFILED [FILED [FILED 24
[Limited Vs Atma]
[Ram Kisha
IChand
IROOM NO|COMMERCIA fcs commfi8-05-2024 [M/s Lion Jeansi8.11.20 [NOT INOT INOT INO- INO IPE/17.12.2
208 IL 299/2024 s Arvindj24 [FILED [FILED [FILED 024
[Kumar And Sons|
[ROOM NO|ICOMMERCIA s commf22-07-2024 [Ngb Diagnostics22.11.20 [NOT INOT INOT INO- INO [PE/16.12.2
[208 IL 1396/2024 IPrivate  Limitedj24 IFILED [FILED [FILED 24
[Through It:
IDirector Sh Amit|
ISingh Rawat Vi
[Balaji Scientifig
JAnd Chemicals|
Tl 15 1t
[ROOM NO|ICOMMERCIA ks comm25-03-2022 |ADISH JAIN Vsi26.11.20 [NOT INOT INOT INO- INO IPE/07.01.2
208 IL [217/2022 IM/S ARORAR4 IFILED [FILED IFILED 25
[ENTERPRISES
[ROOM NOICOMMERCIA [cs comm(08-05-2024 fAnil  Pitti  V§28.11.20 [NOT INOT INOT INO- INO IPE/07.01.2
208 IL [272/2024 Panak Rajj24 [FILED [FILED [FILED 25
|Aggarwal
kW1 |SH. SANJAY SHARMA-ILSHAHDARA [NIL
IDISTRICT JUDGE,
ICOMMERCIAL COURT
l42[SH. PAWAN KUMAR MATTOSHAHDARA [CS(COMM)[RC  PLASTO[8-11-2024 |NOT FILED |[NOT FILED INOT INOT INOT |P.E. 05-12
IDJ (COMM-04) 545/2021 [TANKS AND)| IFILED [FILED [FILED 2024
IPIPES PVTL
LTD. VS M/S|
IGANESH
IGAURI
INDUSTRIES
AN QDG
ICSCCOMM)[ROHI ~ DUAl1-11-2024 [NOT FILED [NOT FILED INOT INOT INOT [P.E. 15-01
357/2024 VS MAHESH| FILED [FILED [FILED o025
IKUMAR
IKAHSYAP
ICS(COMM)|VED 16-11-2024 [NOT FILED [NOT FILED INOT INOT INOT IP.E. 12-12
639/2023 [ENGINEERIN| [FILED [FILED  |[FILED  |o024
IG VS MOD]|
[DAIRY AND|
OTHER
ICS(COMM)[THE [16-11-2024 [NOT FILED | FILED ON 23-NOT INOT INOT IP.E. 03-12-
228/2022 [SUPREME 11-2024 IFILED [FILED [FILED [2024
[NDUSTRIES
ILTD. \E
IGHOSH
IPOLYMER
ICS(COMM)[RAVI 18/11/2024 [NOT FILED [NOT FILED INOT INOT INOT |P.E. 10-01
88/2024 [AGGARWAL IFILED [FILED [FILED 2025
VS BRIJ]|
MOHAN
[TIWARI
ICS(COMM)|VEE PEEP2/11/2024 [NOT FILED [NOT FILED INOT INOT INOT [P.E. 20-01
9/2024 [FABRIC PVT|| [FILED [FILED [FILED 2025
[LTD. VS|
IARUN
IPRASAD
ICS(COMM)|GALAXY [30-11-2024 [NOT FILED [NOT FILED INOT INOT INOT P.E. 18-01
'386/2024 PHARMACY [FILED [FILED [FILED 2025
VS 2§
ELLNESS
JAND
IRESEARCH
ICENTRE PVT|
Lo




DISTRICT COURT CASE E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGI T NAME VS
43 [MS. PREETI AGARWAI/NORTH- o6 (Civil ICS 04.11.2024 [BHARAT 108.03.25
IGUPTA, DISTRICT JUDGE,WEST COMM)/35 BIJLEE LTD Vs
I((COMMERCIAL COURT) /2022 [NDSAO
“ONSTRUCTIO
INS PVT LTD
ICS 04.11.2024 [M/S [24.11.2025
COMM)/377| [EDGETECH AIR]
2022 s M/S AIMER]
JAICONDITIONT
ING
ICS 04.11.2024 [INDSAO [24.11.2025
COMM)/43 ICONSTRUCTIO
[7/2022 INS PVT LTD V:
[BHARAT
[BIJLEE LTD
ICS 11.11.2024  [M/S [24.11.2025
COMM.)/13 ISIGNATURE
2022 ILINKERS PVT|
ILTD. VS M/
[HOSPITALITY
IAND
hinr inave
ICS 12.11.2024 [M/S WONDER| [20.02.2025
COMM)/52 JALUBOARD
/2021 VERSEAS Vs
IM/S
JALUMINIUM
ORLD
THROUGH IT¢|
lbpApRIZTAD
ICS 13.11.2024 [SURINDER [24.02.2025
COMM)/69 ISINGH
[2/2022 [DHINGRA V.
ISATISH
[KUMAR GUPTA|
ICS 13.11.2024 [SURINDER [20.02.2025
COMM)/711 ISINGH
2022 IDHINGRA V|
ISATISH
[KUMAR GUPTA
ICS p1.11.2024 [M/S CRYSTAL [07.02.2025
COMM.)/33 ICROP
18/2021 [PROTECTION
[LTD \E|
[RANDHIR
ISINGH
ICS 26.11.2024 [M/S SHREE 11.12.2024
COMM)/218| [UDYOG Vs M/
2020 IMORADABAD
ICORRUGATION]
ICENTRE  PVT
[LTDAND ORS
ICS 26.11.2024 [DELHIVERY [15.04.2025
COMM)/772) ILTD. VS ASPEN]|
2022 [DTAGNOSTICS
[PVT. LTD.
k4 [SH.VINOD YADAV 316 (Civil ICS/Comm./531.07.23 Surya  Roshni 14.11.24
54/23 ILtd. Vs. Sanjeet]
[Mishra
ICS/Comm./8/08.12.23 [Rattan Lal [16.11.24
82/23 |Aggarwal Vs
IM/s Battla]

IMotels Pvt. Ltd.

ICS/Comm./5[25.01.21 IM/s Shimad 18.11.24
3/21 IOrganics Vs
IM/s Crystal
ICrop Protectio
IPvt. Ltd. & Anr.

ICS/Comm./8/01.12.23 [Enpeecon Vs [19.11.24
9/23 [Bharat Gupta




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGI NAME VS
5 [SH. AMIT KUMAR, DISTRICT[NORTH INIL
WUDGE, COMMERCIAL
ICOURT
146 [SH. UMED SINGH, DISTRICT[NORTH NIL
WUDGE (COMMERCIAL)
47 [SH. PANKAJ GUPTA,SOUTH 03 ICommercial |CS COMM.,04.11.2023 [THE NAINITALJ06.11.20 [13.11.2024 [20.11.2024 [20.11.2024[NIL INIL INIL
IDISTRICT JUDGEWEST lsuit l524/2023 [BANK LTD VSk4
((COMMERCIAL) /S DUCAT]
[PHARMACEUTI]|
ICALS AND|
JOTHERS
03 ICommercial |[CS COMM,/o1.10.2024 [HDFC BANK|07.11.20 [14.11.2024 [21.11.2024 [21.11.2024 [NIL INIL INIL
suit k90/2024 ILIMITED VS24
IGAURI
ANIKANDAN
1603 Commercial |CS COMMJ20.05.2024 [[CICI BANK}11.11.202(18.11.2024 [25.11.2024 [25.11.2024 [NIL INIL INIL
suit [270/2024 ILTD VS AMRIT Y4
1603 ICommercial |[CS COMM.J19.03.2024 [AARUSHI [13.11.20 [20.11.2024 [27.11.2024 [27.11.2024 [NIL INIL NIL
uit 158/2024 [ELECTRICALS 4
[NDIA VS SVR|
[BROTHERS
03 ICommercial |CS COMM.J23.03.2023 [BANSAL [13.11.20 [20.11.2024 [27.11.2024 [27.11.2024 [NIL INIL NIL
suit l140/2023 [TRADING 24
ICOMPANY V¢
[KAYAAN
IMARKETING
JAND
[DISTRIBUTION
1603 ICommercial |[CS COMM,/01.07.2024 [INDIAN BANKI/14.11.20 [21.11.2024 [28.11.2024 [28.11.2024|NIL INIL INIL
lsuit 311/2024 S M/S VEDIC24
IMENS SALOON|
JAND SPA
1603 Commercial |CS COMM|07.09.2024 [M/S GONSAI14.11.20 [21.11.2024 [28.11.2024 [28.11.2024|NIL INIL INIL
uit Wa7/2024 ILOGISTICS PVTj24
IL TD VS M/§
ISEAGUL
[INFRASW
03 ICommercial |[CS COMM24.08.2024 [INDIAN 20.11.20 [27.11.2024 [04.12.2024 [04.12.2024NIL INIL INIL
Isuit k14/2024 IOVERSEAS 24
[BANK VS M/S|
[DEA
ICREATIONS
03 ICommercial |CS COMM,J09.01.2024 [PUMA SE VS30.11.20 [07.12.2024 [16.12.2024 [16.12.2024 [NIL INIL NIL
suit [201/2024 IATUL GOYAL |24
¥8|VIKAS DHULL, DISTRICT| 1613 Commercial [CS 07-03-2024 [Lava k5601  |09-12-2024/09-12-2024/09-12- I21.01.2025 [21.01.202 [15-01-2025
WDUGE, COMMERCIAL suit COMM)/142 [[nternational 12-12-2024 [12-12-2024 [2024 5
ICOURT-02 24 ILtdf. Vs Jai Maa|
[Enterprises
1613 ICommercial |CS 28-05-2024 [Asha Arora Vsys5602 W5630 k5630 k5630 k5644 k5644 45637
uit COMM)/28 M/s P & G
2/24 IGlobal
IConsumer
13 ICommercial |CS 28-02-2024 [Anju Singhal V45607 |02-12-2024|02-12-2024/02-12- lio-01-2025 |10-01-  [16-12-2024
suit COMM)/129 irender Nehra 3-12-2024|03-12-2024[2024 l2025 l17-12-2024
24 5-12-2024|05-12-2024) 18-12-2024




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM
1613 ICommercial [CS 20-07-2024 [Manoj Kumar Vsy5608 |26-11-2024[26-11-2024 [26-11- 5673 5673 5642
suit COMM)/371 P & Gl [29-11-2024 [29-11-2024 2024
24 [Enterprises l29-11-
l2024
l49 [SH. AMIT BANSAL, 1614 Commercial |CS(COMM) [04.06.2024 [Punjab Nationaljo6.11.20 [PE- INIL INIL INIL INIL INIL
[DISTRICT JUDGE), [Suit [299/2024 IBank Vs. Vijaye4 [27.11.2024,
ICOMMERCIAL COURT-03 [Kumar Vats IDE-
[13.12.2024
14 ICommercial |[CS(COMM) [15.04.2023 NEERAJ|08.11.20 [PE- NIL NIL INIL INIL NIL
[Suit 199/23 IKUMAR Vsif24 29.11.2024,
ISATYAVIR IDE-11-12-
ISINGH ARYA 2024
14 ICommercial |[CS(COMM) [15.04.2024 [State Bank Off13.11.20 [PE- INIL INIL INIL INIL INIL
[Suit [209/2024 India,smec Vs. Al24 04.12.2024

Gibin Kumar
[Prop Of MsVg

IChempoint
1614 Commercial |CS(COMM) [06.05.2024 [M/s Union Bankfi4.11.20 [PE- INIL INIL INIL INIL INIL
[Suit [247/2024 f India Vs. Sail2q 22.11.2024
[Transport
[Services
614 ICommercial |[CS(COMM) [05.06.2024 [M/s Union Bankj14.11.20 [FP- INIL INIL INTL INTL INTL
Suit 00/2024 Of India Vs. Sun [24 [10.12.2024
14 ICommercial |CS(COMM) [14.08.2024 Pak Wood Crafti1.11.202|PE- INIL INIL INIL INIL INIL
[Suit 1398/2024 [Through its ARl 25.11.2024
IMohd Yusuf Vs
|AshishInterbuild|
IPvt Ltd
1614 ICommercial |[CS(COMM) [28.08.2024 [Bank off20.11.20 [PE- INIL INIL INIL INIL INIL
[Suit k20/2024 IMaharashtra 24 05.12.2024
through
IShreyansh
[Kumar
s.Neelam
ISharma
i A
1614 Commercial |CS(COMM) [03.05.2024 [Uco Bank Vs. Mg20.11.20 [PE- INIL INIL INIL INIL INIL
[Suit [242/2024 IPixcel Infocomj24 10.12.2024
[Through It:
[Proprietor S
[KaranAnand
14 ICommercial |[CS(COMM) [05.03.2024 [Advantage Vsj22.11.20 [PE- NIL NIL INIL INIL NIL
[Suit 135/2024 [Leela Trendz Pvtj24 07.12.2024
ILtd
14 ICommercial |[CS(COMM) [24.01.2024 [Shree Chaitanyaj25.11.20 |PE- INIL INIL INIL INIL INIL
Suit 54/2024 l[International Vs.J24 [16.12.2024
IGourav ~ Gahlot
[Proprietor

I0fSigma Online|
[Test Services

1614 Commercial |CS(COMM) [26.04.2024 [M/s Good House29.11.20 [PE- INIL INIL INIL INIL INIL
[Suit [236/2024 [Keeping Vsf24 19.12.2024,
IDynamic ~ Aural IDE-
ILlp [17.01.2025
150 |[SH. RAKESH PANDIT,SOUTH 509 ICS(COMM) |262/2023  [29.05.2023 [STATE  BANK}12.11.20 [PE- 102.12.2024 [ B B B
IDISTRICT JUDGE,|WEST IOF INDIA VS_24 18.12.2024,
ICOMMERCIAL COURT-04 JARVIND
[KJUMAR 20.12.2024
509 ICS(COMM)  [218/2013 24.04.2023 [AMETHI 19.11.20 [PE- L L B B L
[ENTERPRISES |24 [17.12.2024,
S GARGEY]

[ENTERPRISES 20.12.2024




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT NAME VS
509 ICS(COMM) |412/2023 29.04.2023 [ANIL RAHEJAP21.11.20 [PE- 102.12.2024 [ B B L
S VINODj24 5.12.2024,)
[PRASHAR 6.12.2024
& DEA
[17.12.2024,
18.12.2024
1509 ICS(COMM) |185/2024 02.04.2024 [M/S INDOLOG25.11.20 [PE- 102.12.2024 [ B B L
ILGS VS M/S ANj24 [07.12.2024
IGLOBAL
[FREIGHT
ISOLUTIONS
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